
CHANDRESHWAR PRASAD SINGI{

Name of Assessee
Father's Name
Address

Date of Birth
Permanent Account No.
Ward/CirclelRange

16-01-1956
ADEPS33O9M
Ward 1(1)

Status
Previous Year ended on
Assessment Year

: Individual
: 3l-03-201 I
:2011-12

CHANDRESHWAR PRASAD SINGH
JAI MOHAN SINGH
DEPUTY PARA, KUTCHERY CHOWK, MLA QTR.,
DIPTIPARA, RANCHI.834OO I

COMP ATION OF INCOME ROVISIONAL

lncome from Salarv
JHARKHAND VIDHAN SABHA
Basic Salary
Allowances
Daily Allowance [U/s.10(17xii i)] - (Received 151500.00 - Taxable Nil)

Constituaency Allowance[U/s.10(17xiii)] - (Received 96000.00 - Taxable Nil)

lncome from Other Sources
lnterest
NSC
l(/P Dt. 15-09-2007 for Rs. 20000
Bank Interest
S. B. A/c.
Fixed Deposit A/c.
R. D. A/c.
S.B.A/c. - Minor Deepak Kumar
Others
Pension from Jharkhand Leg.Assembly
Hounererium
Patty Gifts - Minor DeePak Kumar

Deduction under Sec. 10(32)

Deductions Chapter VIA
80c
NSC intt on Rs. 32000.00 for Year - 2
NSC intt on Rs. 4000.00 for Year - 3
NSC intt on Rs. 4000.00 for Year - 5
NSC intt on Rs. 2000.00 for Year - 1
NSC'intt on Rs. 38000.00 for year -2

SBI Life Insurance Premium
P. P. F.
Life Insurance Premium

Tax on Above
Add : Education Cess

Add: Interest
Uls 234 B
U/s 234 C
Net Tax

Tax Paid

Gross Total Income

Total Income
Rounded off as per section 288A

7172
1889

29921
13256
27432

69r

71000
7000
3000

394147

0
0 394147 394147

r6t36l

(1500)

80361

8r000

(1500)

2826
382
446
163

3355
9686

60000
113472

554008

100000
454008
454010

29401
882

430
794

30283

1224
31507
8704


